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Pria'Jitive Tribal Oroups by the Govern-
IDeJlt of India. 

In addition to above. tbe State Govern-
ment of Madhya Pradesh bad formulated 
• peeia) schemes at the instance of GOVC""Tl-

mont or India for assistance under Article 
27' (I) Pirat Proviso of tbe ConstitutioD. 
The det.lill of tbe acbemel wIth the 

amounts sanctioned durin. tbe Sixth 
Plan and first two years of Seventh PJao 
are liven in tbe statement ,iven below. 

Durin. tbe Sixth Five Year Plaa • 
against the tarlet of 6,18,000 ST families. 
8,44.340 families were economicaJly 
.ssisted under the Tribal sub-Plan pro-
.ramme8. 

Stateaeat 

ScI"m'8/D' .. hie''' Amount.' w~,., R,./,IU,d 10 Gov~"nmmt 01 Madhya Pratk8h und~r 
Artie/II 275 (1) First ProviJO 

s. No. Name of ,be Scheme 

I. InterRrat,~d Develo{"meot of 
Porest VHbacs. 

2. Rehabilitation of shifttna 
cull iva tor •. 

3. Construction flf stop dam 
in MOl'e'na district. 

4. Scheme fl)r procurement of 
Tamarind in B~ltar distncf. 

,. Settin. Ufl of a Trainina-cum· 
Production C(.'ntre at Bastar. 

Total : 

Vet.lna of DlKlplioary Powen 

5898. SIIRI A. JAYAMOHAN : Will 
the PRIM(; MI~JSIER be pleased to 
atate : 

<a> whether the Cencral Vigilance 
Commiasloa hal uflOtl Oovernm nt to 
explore the feasibility of vest ina dIsci· 
plinary powen 10 respect senior officers of 
the Ircal bodIes under tbe control of 
Delhi Admin istt ~,lion ~ and 

(b) if 10. tbe detaill thereof and 
Oovoromeo,'s reaction ther~D ? 

Amount Released 
(Rs. in Jakhs) 

Sixth Five 1985-86 J686-87 
Year Plan 

S9S.S2 50.00 

SI.26 

106.23 

50.00 

O.SO 

646.78 100.50 106.23 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND 
~41NISTER OF STATE IN THB 
MINISTRY OF HOME AFFAIRS (SHRI 
P. CHIDAMBARAM) : (8) aDd {b). Tbe 
Central Vigilance Commission bas recom-
mended t hat Government should explore 
the feasibifity of vesting disciplinary 
powers in resp(!ct of senior officers of 
local bodies under tbo control of Delhi 
Administration with career civil servants 
of suflicient seniority and status workiD8 
in the controlliol Ministries/Departments 
instead of beiDa retained in the h-.nda of 
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elected Members. GI)vernmcmt have not 
taken a VIew in the mader. 

Rehabilitation of Oi4Jpluced Trlbals on 
Account of Execution of Development 

Projects 

.5899. SHRI ANAND \ PATHAK: 
Will the Minister of WELFARE be 
pleased to sta te : 

(a) the number of dl~p'aced trabal 
rnmilies on account of e"ecution of 
development projects~ ye.' r-wise and Stale-
wise figures (10m 1983 to 19S6 ; 

(b~ the pr,"\jtcts for which these 
families have bee 1 d IOipJ.lced. }ear-wisl! 
details, for the s.lId pc:rso1 ; anJ 

(c) the steps Gl)VUI'Olt.:. .. t have taken 
to rehabilitate the<i)e displaceJ trih Is ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF \\'ELf- .\RE (SHRI 
GIRIDHAR GO~ANGO) : (a) to (c). The 
requited inrormatlon is b ... ing called fnr 
for frl'm "lI the Stel'e Govcrnn1enh/Cnlo 1 
Territory Admir istrationCi a",} the Centr I 
Ministries/Derar(m:nt'lt. A~ 5tlOnt ,s the 
same is rece,ved. this '" ill be p.!aced on 
the Table o( tbe House. 

Raising Age of Refinmmt 

S900. SIIRI JAGANNATH PATT .. 
NAIK : Will the PRIME MINISTER be 
pleased to state : 

(a) whether Governmen, proPf'Se to 
raise the letlrement age of employees; anJ 

(b) if se, details there f? 

THE DEPUTY MINIS fER IN THE 
MINISTRY OF PERS( )N;\ii L. flVBL1C 
ORIE!VANCES AND 1'1 NSIONS (SHRI 
BIREN Sf NOH F.NGTI) : 'a) No. S·r. 

(b) Dot's not anse. 

CRt Cedes Rf'gisfered Against GovcraJllent 
Officers ... h..raataka 

590J. SHRI V.S. KRISHNA IYER : 
WiJl 'he PRIME MINISTER te pJeakd 
'0 slate: 

<a) number or calOl reatstered by cat 
durio, 1985 aDd 1986 ... in. ~ 
belonging to AliI ndia and Central Ser-
vices in Kamataka for posseSlina wealtb 
dis"roport;onate to their kncnro IOU,... 
of income: 

(b) number of cues decided; and 

(c) whether aoy of the officen Wore 
dismiaed or removed from aerv ice ., 

THE MINISTER OF STATE IN THE 
MI·USTRY OF PERSONNEL.. PUBLIC 
GRIEVANCES AND PENSIONS AND 
MINISTER OF STATE IN TH8 
l\UNISTRY OF "O~1EAFFAIRS (SHRI 
P. CBIDAMBARAM) (a) 

J 985 : Nil. 

1986 : 2 caleS. 

(b) 1985 & 1986: Nil. 

(c) Does DOt ariso. 

Remote Sftslag Appllcat'OD Ceetn 

5902 SHRI AJOY BISWAS ; Will the 
PRIME MINISTFR be pte ,sed to .tate : 

( .. 1) whether there is any proposal to 
set ufl a Remote Sensiog Application 
Centre in tbe North·Eastero Rca,on ; 

(b) if 10. del ails thereof; aDd 

(c) the place identIfied for seUin. up 
of the Remote Sens,n. ApphcatJoa 
Centre 1 

TilE MIN:STER OF STATE IN THE 
MINISTRY OF SCIENCE ANI) TECH-
NOLOGY AND MINISTER OP 81 ATE 
IN THE DEPARTMENTS OF OCEAN 
DEVELOPMENT, ATO~UC ENERGY. 
ELF.CTRONICS AND SPACB (SHRI 
K.R. NARAYANAN) : (8) VH. Sir. 

(b) In addition to tho remote .c ...... 
1~'cihri6 beina p'anned by 'he Slates aad 
UnIon Territoria. tbe [)e.-rCm.at 01 
Space in planning to set up a Reaiooal 
Reolote Senlin. Service Cootr. ia t_ 
North-Eastern Rt'lon for eaabltnl .. 

dililal analyail of remotely IODIed clat. b1 




